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" UTTAR PRADESH POLLUTION CONTROL BOARD
Naysas -
Ref No. : /C“?/OHMU""G?/JOQ? Date: 2 N~ N - 2%

To,
The Registrar General,
Principal Bench,
Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub.: Regarding submission of Joint Inspection Report in the matter of O.A. No.
163/2023 Kuldeep Singh Vs. M/s Chaudhary Brick Works & Ors. dated 15-
03-2023.

Sir,

In compliance of the direction passed by Hon’ble National Green Tribunal
during hearing on 15-03-2023 in the matter of O.A. No. 163/2023 Kuldeep Singh Vs.
M/s Chaudhary Brick Works & Ors., Joint Inspection Report dated 27-03-2023 & 12-
04-2023 is hereby attached on behalf of U.P. Pollution Control Board with a request to

put up before Hon’ble National Green Tribunal for kind perusal.

Yours Sincerely,

Encl: As Above \] )/“
\}

(Vivek Roy)
Chief Environment Officer,
Circle-7
T.C. 12 - V, Vibhuti Khand TR, wEs-zze0t0 A W - 12 &, fefy @
Gomti Nagar, Lucknow - 226010 GRAIN-272631, 2720828, 2720091, 2720881
Phone:2720831,2720828,2720691,2720681 daw 0522—27207864 Fax: 0522 - 2720764 §-3a- info@uppcb.com

Email: info@uppcb.com #¥wTEe: www.uppcb.com Web Site: www.uppch.com
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Joint Inspection Report
In the matter of

Kuldeep Singh
V/S
M/s Chaudhary Brick Works

(0.A.No.163/2023)

Hon’ble National Green Tribunal
(Order dated 15t March, 2023)

Inspection done by

(Joint Committee on dated 27-03-2023 & 12-04-2023)
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Inspection report of M/s Chaudhary Brick Works, Village Kuri Rawana, Teshil
Kanth, District Moradabad in compliance of Hon’ble NGT order dated 15-03-2023

in 0.A. no. 163/2023 in the matter of Kuldeep Singh Vs M/s Chaudhary Brick
Works & Ors.

1- Background-

Hon’ble NGT, New Delhi has passed an order on 15.03.2023 in 0.A. no. 163/2023

in the matter of Kuldeep Singh Vs M/s Chaudhary Brick Works & Ors. The main part of
order are reproduced here-

“2. According to the applicant, there is no consent under the Air (Prevention and

Control of Pollution) Act, 1981 nor siting criteria laid down in “The Uttar Pradesh Brick
Kilns (Siting Criteria For Establishment) Rules, 2012 has been followed. The unit is
within 100 meters from village habitation, 50 meters from Shaheed Smarak and 800
meters from existing brick kiln.
3. In view of above, let the State PCB and District Magistrate, Moradabad verify factual
position and take remedial action in accordance with law within two months. An action
taken report may be submitted with Registrar General of this Tribunal by e-mail at
judicialngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not
in the form of Image PDF. If found necessary, Registrar General may place the matter
before the Bench for further directions.

Subject to above, the application is disposed of.”

2- Inspection of M/s Chaudhary Brick Works, Village Kuri Rawana, Teshil Kanth,
District Moradabad -

In compliance of Hon’ble NGT order dated 15.03.2023, inspection of the said
brick kiln was carried out by Official’'s from RO, UPPCB, Moradabad and District
Administration, Moradabad on 27.03.2023 in the presence of Shri Dhamendra
Chaudhary, Partner of brick kiln.

A - General Information-

Sr. .| Date of Inspection 27.03.2023
No.

1 Name and Address of Brick Kiln M/s Chaudhary Brick Works, Village Kuri
Rawana, Teshil Kanth, District Moradabad.

2 Geo Co-ordinates Latitude- 28.959842
Longitude - 78.638134
3 Year of Establishment 2011
4 | Production Capacity Red Bricks- 25000 Number/Day
5 Raw Materials Sand, Soil and Water
6 | Consent Status and its validity Air consent granted valid upto- 31.07.2025

( Annexure-1)

3L¢‘7



88

7 Operational Status during visit Operational q
8 | Water consumption As per brick kiln representative
Domestic- 2.0 KLD
Process- 5.0 KLD (in mixing with soil)
9 | Effluent generation Domestic- 1.5 KLD
Industrial- 0.0 KLD
10_| Stack Height 30 Meter high above ground level
11 | Fuel Used Wood & Coal - 3.5 TPD
12 | Air Pollution Control system | Gravitational Settling Chamber
(APCS)
13 | Necessary approvals for | Environmental clearance issued by DEIAA,
excavation of soil Moradabad on 20.05.2017 valid upto 05
years
14 | Status of Consent to Establish | CTE was issued on 09.09.2011 by UPPCB,
(CTE) Moradabad (Annexure-2)
15 | Fugitive Dust Emission control | Water sprinkling was found
measures
16 | Technology of brick kiln

Fixed Chimney Bull Trench

B- Status of habitation -

Status of brick kiln

distance from
habitation,
orchards, existing

brick kiln (at the
time of CTE in year,
2011)

¢ Village-
approx. 1500 meter towards
East.

** Village- Kuri distance approx.
1000 meter towards West.

¢ Village- Sadarpur
distance approx 2000 meter
towards North.

% Village- Rawana distance
approx 300 meter towards
South.

¢ Orchards- Not observed.

«» Shaheed Smarak- Not
observed.
% Existing Brick kiln- Not

observed.

Kishanpur distance | Guidelines applicable
on brick kiln ( Zila
Panchyat)
* Population, Public
Building, Hospital,
Allahpur School - 200 Meter.
** Mango orchard-
East-west  direction-

1.5 Km, North-south
direction- 300 Meter.

Status of brick kiln
distance from
nearest habitation,
Shaheed smarak
and existing brick
kiln ( at present
situation)

% Residential houses- 04 nos distance approx 115 meter
towards east ( Owner of houses told that the construction
of houses were made in year 2021).

% Residence of Mohd. Umar distance approx 40 meter
towards east-west (owner of house told
construction of house was made in year 2017).

+»+ Shaheed Smarak distance approx 80 meter towards north.

» Residence of Shri Pawan distance approx 350 meter

towards west.

< Village Kuri Rawana distance approx 150 meter towards

south.

< Existing brick kiln M/s Om Brick Works, village Kuri

that the

\
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Rawana, Teshil Kanth, District Moradabad, distance
approx 160 meter towards north east ( Consent Air issued
valid upto 31-07-2024 ).

3- Regional Office, UPPCB, Moradabad has carried out stack monitoring and ambient air
monitoring on 12-04-2023. Analysis result of stack monitoring and ambient air
monitoring are given below-

Table 01- Analysis result of stack monitoring- (Annexure - 3)

Sr. | Detailsof stack |Stack height Result Standard
no. ( Meter)

PM (mg/Nm?3) PM (mg/Nm?3)
1 Attached to kiln 30 324 750

Table 02- Analysis result of Ambient Air Monitoring- (Annexure - 4)

i ded
Sulphur Nitrogen Suspende

. e Dioxide Particulate
. Dioxide
Sr. Monitoring NOx Matter
no. Location Area Category (SOx)3 (NOx) (PM1o)
Near Brick kiln stack
1 |approx 10 meter Rural 16 24 156
away ( value)
Standards 80 80 100

4- Observations -

1- The said brick kiln had been established in year 2011 after obtaining CTE from
Regional Office, UP Pollution Control Board , Moradabad and also having valid
consent to operate under the provisions of the Air ( Prevention and Control of
Pollution) Act, 1981.

2- The brick kiln had been established in year 2011, hence the guidelines issued by
U.P. Government vide notification dated 27.06.2012 for The Uttar Pradesh Brick
Kilns ( Siting Criteria for Establishment) Rules, 2012 is not applicable on said
brick kiln.

3- During visit it was observed that after the establishment of brick kiln the growth
of residential area has become rapidly adjacent to brick kiln.

5- Conclusion-

1- The brick kiln has obtained the consent to operate under section 21/22 of the Air
( Prevention and Control of Pollution) Act, 1981.

L s (]
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2- Monitoring result of stack for particulate matter (PM) SHigws TG RS METE
against 750 mg/Nm? which is complying the prescnbed norms0 .

3- As per Ambient Air Quality Monitoring result conducFed for SOxan x shows
16 pg/m3 and 24 pg/ m3 respectively, Which are withm thfe normﬁ. |

4- The value of SPM in ambient air (156 pg/m?) is exceeding aga-mst prescrlb.ed
norm, which may due to vehicular movement on link road just infront of brick

kiln. During visit is was observed that the link road passes near the brick kiln
whose side is unpaved.

6- Inspection team-

Sr. Name of the ms_pectl_on Department Signature
no. | officer and Designation

[

| Jag Mohan Gupta, SDM Sub-District Magistrate, K\/ )
Kanth, Moradabad. QDVU//
2 Rajeev Kumar Gupta, U.P. Pollution Control Board, L \
Monitoring Asstt. Moradabad
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UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Emalil: info@uppcb.com, Website: www.uppcb.com

CONSENT ORDER
Ref No. - Dated : 10/07/2021
:30814/UPPCB/Moradabad(UPPCBRO)/CTO/air/MORADABAD/ZOZ
Awnere )
To,

Shri DHARMENDRA SINGH

M/s CHAUDHARY BRICK WORKS

VILLAGE KURI RAWANA, BLOCK CHHAZLETH TEHSIL KANTH DISTRICT
MORADABAD U.P 244501, MORADABAD,244501

MORADABAD

Sub: Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. CHAUDHARY BRICK WORKS

Reference Application No. 12726497 Dated : 10/07/2021

1. With reference to the application for consent for emission of air pollutants from the plant of M/s
CHAUDHARY BRICK WORKS. under Air Act 1981. It is being authorised for said emissions, as
per the standards, in environment, by the Board as per enclosed conditions .

2. This consent is valid for the period from 10/07/2021 to 31/07/2025 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the

Air (Previntion and Controt of Pollution) Act, 1981 as amended. . '
| Digitally signed

This consent is being issued with the permission of competent authority Vl K AS by VIKAS
'MISHRA

MISHRA pate:2021.07.10

;4 09:02:01 +05'30'
For and on behalf of U.P. Polletion Control Board

Regional Officer

Enclosed : As above
(condition of consent):

Copy to:

Regional Officer
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3(a)

3(b)

3(c)

U.P. Pollution Control Board K &
WGQ Q(\

CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of Bricks 25000 Number/day.

This consent is valid only for products and quantity mentioned above. Industry shall obtain prio;
approval before making any modification in product/ process /fuel/ plant machinery failing which

consent would be deemed void.
Tt‘:lbimaz(jmuql rate of emission of flue gas should not be more than the emission norms for the
stacks. "t

Air Pollution Source Details.

Air Pollution Source Details
S.No Air Polution | Type of Fuel | Stack No. Parameters Height
Source
1 Brick kiln Coal/Wood 1 Particulate |30 meter from
3.5 MT/Day Matter Ground Level

The emissions by various stacks into the environment should be as per the norms of the Board .

Emission Quality Details Detail
S.No Stack No Parameter Standard ’
1 1 Particulate Matter , 750 mg/nm3 ]

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CC/or

otherwise mandatory .

The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .

The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &

CClor otherwise mandatory .
Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/MOEF

& CClor otherwise mandatory .
The unit should submit the stack emissions monitoring report within one month from issuance of

consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

Specific Conditions:
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/5. 'El;trliigkcgllsen}t1 is lt:jeing iSTued for the production of Bricks 25000 no./ day.
. ) 2 kiln should comply with the provisions of the Environment (P i i
%a‘" gPrév.er}lhko_rll an}? ﬁongol of Pollution) Act, 1981 as amended, (Protection) ATt 198G, their
7 . Brick kiln shall submit the Air lity & issi itori ithi
iﬁer S Bt it Brodaetion, ir quality & process emission monitoring report within one month
. Brick kiln shall ensure to properly operate and maintain the Air i i
4 °k k : pe ] pollution control system i.e.
SG;‘avc;gatlopal settling chamber” in such a way that air quality shall be within the prc)s/cribcd ionns.
. Audited industrial balance sheet or C.A. certificate of total investment (Net fixed assets+ current
asset- current liabilities) should be submitted in this office.

6. Brick kiln shall ensure to submit th i ithin ti

Septembe_r ns e:ach oy ubmit the Environment statement within time frame (up to 30

7. The Brick kiln shall ensure to dispose off the Fly ash properly.

8. Brick kiln shall use good quality pulverized coal, wood only for firing. This consent shall be

Fdntfg(r:réescsl void if any unauthorized/restricted fuel like rubber/scrap/tyre etc. is found used in the

9. The Brick kiln shall comply with the directions given by Hon’ble Supreme Court, Hon’ble High
Court, National Green Tribunal, Central Pollution Control Board and Uttar Pradesh Pollution
Control Board.

10. The Brick kl_h"l shall ensure to submit the license obtained from Jila Panchayat and shall follow
the license conditions.

11. The Brick kiln shall install water sprinkler for suppression of dust during loading and unloading
of the bricks.

12. Brick kiln shall develop green belt as per the protocol attached with the UPPCB office order no.
H16405/220/2018/02 dated 16-02-2018 which is available on UPPCB website. The plantation of
saplings should be completed within 04 months time and action taken report shall be submitted to
this office. Failing which consent would be revoked without serving any notice to the Brick kiln.
13. The Brick kiln shall ensure to comply with the provisions of The Uttar Pradesh Brick Kilns
(Siting Criteria for Establishment) Rule 2012.

14. In compliance of direction issued by Central Pollution Control Board vide letter no-4877-4911,
dated-27-06-2017 to all State following conditions are also applicable on the Brick kiln :-

a) Provide status on conversion of natural draft to induced draft Brick kilns (with rectangular kiln
shape and zig-zag brick setting).

b) All the moving area around the main Brick kiln should be paved with the bricks to minimize the
fugitive dust emissions from the Brick Kiln operations.

c) Ensure that fine dust not to accumnulate all around the Brick Kiln.

15. The Brick kiln shall ensure to comply with all the conditions imposed in Environmental
Clearance and the copy of E.C. shall be submitted to this office.

16. If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will
remain suspended during the closure period and after ensuring the compliance and after revocation
of closure order, the CTO will automatically be effective from the date of issuance of closure order
revocation, with additional conditions mentioned in the closure revocation order.

17. This CTO is Being Issued as per the provisions of the Air (Prevention and control of Pollution)
Act 1981.

s

18. All the necessary NOC'’s, Permissions, Licenses etc shall be taken from all concerned statutory
authorities. [ Digitally signed
. VlKAS \ by VIKAS
/AMISHRA
Issued with the permission of competent authority . /N Date:
g MISH RA'2'62‘1".07.10

/ 09:02:52 +05'30'
For and on behalf of U.P. Pollutio’n’ControPBsozfra .

Regional Officer
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REGIONAL LABORATORY MORADABAD
__““’\?’i UTTAR PRADESH POLLUTION CONTROL BOARD
et 1-A/LN.S.-1, Avas Vikas Colony, Buddha Vihar, Dellil Road,Moradabad
Stack Emlsson Test Report 8
Ref N0.20807818/Moradabad/2023 Date: 28/04/2023

1- Name & Address of Industry: CHAUDHARY BRICK WORKS

- Sample Collected By: Vinay Kumar ,JRF, Asif Ali, JLA AWC‘Lrl
3- Date of Monitoring: 12/04/2023 -

4- Source of Sampling: Stack

5- Stack attached to: NA

6- Stack Height: 30.0 M

7- Total No. of Boiler: -

8- Capacity of Boiler: -

9- Fuel used: Wood & Coal

10- Quantity of Fucl used: 3.0 TPD
11- Flue Gas Velocity: 7.59

12- Air Pollution Control Device: -
13- Other remarks (if any): -

14- Further details of sample location nad Test methods followed are appencd overleaf:

Sr Parameter Unit Result Standards
no.
1 PM mg/Nm3 324.24 750.0

Analysed by-
[Vinay Kumar JRF]

Authorised Signatory-
Sunil Singh Do~
Chauhan  Saaoe=ms”

VIKAS S
Sunil Singh Chauhan (ASO) By VIKAS MSHAA

_ MISHRA DRRNY
i ) Regional Officer




1- Name of Place and Address:
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REGIONAL LABORATORY MORADABAD

UTTAR PRADESH POLLUTION CONTROL BOARD

1-A/LLN.S.-1, Avas Vikas Colony, Buddha Vihar, Dclhl Road,Moradabad

it

Ref no-20807842/Moradabad/2023

E;"'.iﬁ-,‘y‘.f@.ﬂ:“vﬂis'.%,-‘:.«\mbl
ek iy ,

Ui bl AT

2- Sample Collected By: Vinay Kumar JRF
3- Date of sample Collection: 12/04/2023

4- Date of sample Receipt in Laboratory: 20/04/2023

5- Further details of sample location nad Test methods followed are appencd overleaf:

CHAUDHARY BRICK WORKS ,Moradabad

ent Alr Test Report: - r}‘.e"!":""“i"}i

Date: 28/04/2023

Annese\

itori i i i Particulate
Sr Monitoring Area Categoory Shift Sulphar di- Nitrogen di- Particulate
i i / oxide(ug/m3) Matter Matter
" et QRS (ve PM10(Less than | PM2.5(Less than
10Micron)(ug/m3 25
) Micron)(ug/m3)
1 | CHAUDHARY |Industrial/Residen 1 16.00 24.00 156.09
BRICK WORKS | tial/Rural/OtherAr
ea
Analysed by-
[Vinay Kumar ]
Authorised Signatory-
Sunil Singh 2%t ==
Chauhan . Zpgrmeonae VIKAS :;q‘llll;l;ysl'l‘glv;;dm
Sunil Singh Chauhan (ASO) MISHRA Bae 2001

Regional Officer
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